CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH U

New Delhi, thie the 13th day of October, 2003
HON{BLE SHRI SHANKER RAJU, MEMBER (J)

Hari Babu Sharma

S0 late Sh, Ghurey Lal,

Ex, Binder, Government of India Press,
ALIGARH (U. P, ),

peewaretit “adoress o

House No,4/122, Saraswati Nagar,

Bamola, ALIGARH (U, P, )¢ eess Ppplicant
(8y Advocate g Shri C, S, Chadha for Shri D, N, Sharma)
\Br sus

1e hion ot Indks,
(Throughs- The Scretary to t he Government of Indie),
Ministry of Urban Development,
Nirman Bhawan, Nsw 0slhi.

2, The Director of Printing,
Government of India,
'B' Wing, Nirman Bhawan,
New DB8lhi, ceoe Respondents

MOER (mral)

Applicant 's claim is dirscted against the order passed

by the respondents whersin it is stated that tr® compassionate
appointment to the applicant would oe COnsidered.whan his turn
matures in the category tor which he is wait Listed subject to
availbdbility of vacancies against t @ compassionate appointment
quota,
2, Keping in-view the DOQOP&T's 0OM dated 5,5,2003 whereby the
operation of waiting list has neen extended fram Sne year to
three years on a review gf a deserving case¢g -di*spose of this
DA, at this stags even uitﬁout issuing notice to the respondents,
with a direction to the respondents to consider the claim of the
applicant in the light ot the OM dated 5,5,2003 issusd oy the
DOP&T.bY a dctarled and Speaking om’c»r.L
3. st a copy of this order be sent to the respondents,
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(SHANKER R AJU)
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